CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH

No.T.A,29 of 1697
(C0.7910- 1/ 1585)

Date of Order : 12.1.1948
'Present : Hon'ble Dr.B.C.Sarmas Adminigtrative Member.

Hon'ble Mr.D.Purkayagtha, Judicial Member.
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UNION GF INOIA & ORS. S

for the applicant : None

For the respondents: Mr.P.K.Aroras counsel. :
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none 8ppedred for the 3pplicant. The applicant himgelf yas 2lso

When the matter uyas called For the 2nd time &t 3.30 p.m.s

not present. We find that notice yas duly sarved'by regist ered
post intimating the parties the next date for hearing fixed.

Ingpite oF that, none 3ppears for thes applicant on this day ag |

well &g on tyo earlier 0002510ns &s—getl. Ue ares theraefores
satisfied that the applicent is no longer interested in prOSecuting

the matter.

2. The @pplication is thus dismissed for defaylt. No order ie

pessed as to costs.,

3. Mr.P.K,Arora is'present on behalf of the res

ents,

(D.Purkayastha)

(B.C.3arma)
Judici@l Member

Administrative Memb e
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